IN THE HIGH COURT OF BOMBAY AT GOA

LD-VC-CRI NO. 46 OF 2020

Michael Nzube ...... Petitioner
Versus

State and ors. ....... Respondents

Shri K. Poulekar, Advocate for the Petitioner.

Shri G. Nagvenkar, Addl. Public Prosecutor for the respondents.

Coram:- DAMA SESHADRI NAIDU J.
Date: 11" September 2020

The learned Addl. Public Prosecutor seeks time to get instructions.

2. Post the matter on 16.9.2020.

DAMA SESHADRI NAIDU, J

vn*

VINITA VIKAS  oigtaly signed by vinmavicas
NAIK
NAIK te: 202009.11 1715



		2020-09-11T17:15:09+0530
	VINITA VIKAS NAIK




